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FORM B

PUBLIC ANNOUNCEMENT

(Under Regulation 12 of the Insolvency and Bankruptcy Board of India
{Liguidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
M/S. BHEEMA CEMENTS LIMITED.

Il._i; __l_'f_ﬂ_'l_'_ICULl.RS [DEI"AILS —
1 | Wame of Comporate Debtor M/S. BHEEMA GEHENTB LIMITED
2 | Date of Incorporation of Corporate Deblor | 21-06-1578
3 Authunh.r under whur:h Corporale Debtﬂr is Ragmtrar nf En-mpames H*,rderabad
incorporated | registered
4 | Carporate ldentity Number (CIN) of L26942TG1978PLCO02315
| Corporate Debtor |
& | Address of the Registered Office and 6-3-652/C/A, Flat No. 5A, Kautilya Amrutha

Principal Office (if any) of Corporate Debior | Estates, Somajiguda, Hyderabad,
Telangana - 500082

6 | Date of Closure of Insolvency 21405-2026
Resolution Process
7 | Liguidation Commencement Dale of 21405-20286
Carporate Debtor
8 | Name and Registration Number of the Kalvakelanu Murali Krishna Prasad

Insoivency Professional acting as Liquidator | IBBI/IPA-001/IP-P0O0967/2017-2018/1588
0 | Address and e-mail of the Liquidator, as H. Mo, 8-27, Plot Mo. 106, Road No. 10,

registerad with the Board Mythripuram Colony, Viyshali Nagar (P), Jillelguda,
Hyderabad 500079 E-maL: kmk123ip@gmal.com
10| Address and e-mail to be used for H. Mo. 8-27, Plot No. 106, Road No. 10,
comespondence with the Liquidator Mythripuram Colony, Vyshali Nagar (P),

Jillelguda, Hyderabad 500079
E-mail: bheemacementip@gmail.com

11| Last Date for Submission af Claims 20-06-2028

Notice is hereby given that the Hon'ble National Company Law Tribunal, Hyderabad Bench-|, has
ordered the commencement of liquidation of MWis. Bheema Cements Limited on 21-05-2026.

The stakeholders of M/s. Bheema Cements Limited are hereby called upen to submit their claims with
proof on or before 20-06-2026 to the Liguidator at the address mentioned against tem No. 10.

The financial creditors shall submil their claims with proof by electronic means anly. All other
stakeholders may submit their claims with proofin person, by post, or by electronic means.

Submission of false or misleading claims or proof of claims shall attract penalties under the Insalvency
and Bankruptcy Code, 2016.

Sdl-

KALVAKOLANU MURALI KRISHNA PRASAD

Liquidataor

Mis, Bheema Cements Limited (In Liquidation)

Date: 23-05-2026 |BBVIPA-001/IP-POOSET2017-201 811588
Place: Hyderabad AFA Valid Up to 30-08-2027
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FORMB

PUBLIC ANNOUNCEMENT

(Under Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
M/S. BHEEMA CEMENTS LIMITED.

i PARTICULARS ' DETAILS |

1 | Name of Corporate Deblor M/S. BHEEMA CEMENTS LIMITED

2 ' Dale of Incorporation of Corporate Deblor | 21-06-1978

3 | Authority under which Corporate Debtor is | Registrar of Companies, Hyderabad
incorporated / registered

4 | Corporate Identity Number (CIN) of L26942TG19T8PLCO02315
Cmpamle Dahlur

5 | Address of the Registered Office and 6-3-652/C/A, Flat No. 5A, Kautilya Amrutha
Principal Office (if any) of Corporate Debtor | Estates, Somajiguda, Hyderabad,

 Telangana - 500082
& | Date of Closure of Insolvency 21-05-2028
| Resolution Process |

7 | Liquidation Commencement Date of 21-05-2026
Corporate Debtor - _ - -

8 | Name and Rﬂglshahun Number of the Kalvakolanu Murali Krishna Prasad

Insolvency Professional acting as Liquidator | IBBIIPA-001/IP-P00967/2017-2018/11588

9 | Address and e-mail of the anmdatur.ars |H. No. 8-27, Plot No. 108, Road No. 10,

| registered with the Board Mythripuram Colony, Vyshali Nagar (P), Jilleiguda,
Hyderabad 500079 E-mail: kmk123ipi@gmail.com
10| Address and e-mail to be used for H. No. 8-27, Plot No. 106, Road No. 10,
| comespondence with the Liquidator Mythripuram Colony, Viyshali Nagar (P),

Jillelguda, Hyderabad 500079
E-marl hhaﬂmal:nnwnhp@mml com

11| Las.t D&te for Submission of Glalms Eﬂ-ﬂﬁ EDEE
Maolice is hereby given thal the Hon'ble National Company Law Trbunal, Hyderabad Bench-l, has
orderad the commencement of iquidation of W's. Bheema Cements Limited on 21-05-2026.

The stakeholders of M/s. Bheema Cements Limited are hereby called upon to submit their claims with
proof onor before 20-06-2026 o the Liquidator at the address mentioned against lem No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
stakeholders may submit their claims with proofin person, by post, or by electronic means.

Submission of false or misleading claims or proof of claims shall attract penaities under the Insolvency
and Bankruptcy Code, 2016,

Sd/-

KALVAKOLANU MURALI KRISHNA PRASAD

Liquidator

M/s. Bheema Cements Limited (In Liquidation)

Date: 23-05-2026 |BEVIPA-001/1P-PO0%67/2017-2018/11588
Place: Hyderabad AFA Valid Up to 30-06-2027
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